LOK! SABHA DEBATES

LOK SABHA
Thursday, March 28, 1974 [Chaltra 7, 1896
(Saka)

The Lok Sabha met at Eleven of
Clock.
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THF DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES
(SHRI SUBODH HANSDA) (a) to (d)

A Statement 1 lal on the Table of the
House.

Statement
(a) Yes, Sir

{b) The demands include

() A minimum wage of Rs 350 at
All India Price Index of 200
{Base-1960).

{1i) Rovision of grades.

(i) Modification of Incentive Schemes.
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(1v) Promotion on the basis of senio-
nty

(v) Improvement in the terms and con-
ditions of service of Contractors'
employees

(v1) Guaranteed supply of all essential
commodities at subsidised rates

{vn) Reinstatement of one dismissed em-
ployee

() Yes, Sir

(d) Indan Copper Corporation Workers'
Union Maubhandar 15 an unreccognised
Union which 1s attemptirg to reopen a com-
prehensive seftiement covering wages and
terms and conditions of service signed by
the Munagement with the recognised Unions
viz Maubhandar Mazdoor Union and
Mosabom Mimes Labour Umion as recently
4s August, 1973 vahd upto 31ist August,
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SHRI SUBODH HANSDA Sir, the hon
Member 1s not correct to say that the work-

ers of the Maabhandar lactory are getting
less wages than the workers of Jamshedpur
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Factory. Although the wage they are
getting is Rs. 267 which was worked out
in the month of February, 1974, they are
getting a house-rent allowance of Rs. 7
as well as a food subsidy of Rs. 36 which
come to Rs. 310.
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SHRI SUBODH HANSDA : The secog-
nition of the Indian Copper Corporation
Workers Union was examincC by the Bihar
Standing Labour Committec in 1970 in
accordance with the procedure reccisbed
in the Bihar Central Standing § abour Ad-
visory Board’s Regulation dated 11th March
1969. In January, 1971, the Joint Labour
Committee of Bihar had intunated that the
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Indian Copper Corporation Wotkers Union
had fuiled to get the prescribed support of
the workers and hence they should not get
recognition and that was why the Mau-
bhandar Mazdoor Union should continue
to he treated as the recognised union.
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MR. DEPUTY SPEAKER ‘ He has made

the point clear already. That should be
enough

SHRI SUBODH HANSDA : We have no
information about  when the poll took
place

SHRI JAGANNATH RAO : May I know
how the scales of pay and  emoluments
compare with those pauid to workers in
Khetri ard the Hindustan Copper (orpora-
tion ?

SHRI SUBODH HANSDA : The wages
capnot be comparable as between one
place und unother, because the cost of live
ing differs from place to place. It i, true
that the cost of hviog at Khetri is much
lower than that at Maubhandsar, and that
s why the wages there are slightly lower
than those paid at Maubhandar.

Expenditure on P.O.Ws. repuiviated to
Pakistan

*487. SHRI N. K. SANGH!: Wili the
Minister of DEFENCE be pleased to state:

(a) the total amournt that Covernment
of India has spent on salary, pocket ex-
penses and maintenance of the Pak POWs





